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(c) the capital invested in the units of both the 
categories by the end of March. 1998; and 

(d) the amount of loss and profit incurred in the 
units of both these categories by the end of March, 1998, 
separately? 

THE MINISTER OF STATE IN THE MINISTRY OF 
STEEL AND MINES (SHRI RAMESH BAIS) : (a). (bl 
and (d) The Profit and loss for the last three years of 
the units of Steel Authority of India limited (SAil) is 
given below:-

(Rs. in Crores) 
_. __ .. _----------------------------------

1997-98 

Constantly profit making units 

Bhilai Steel Plant 

Bokaro Steel Plant< 

Loss making units 

Durgapur Steel Plant 

Rourkela Steel Plant 

Alloy Steels Plant" 

Salem Steel Plant" 

-Bokaro has incurred loss during April-December. 1998 
_ASP and SSP earned prollt In the year 1995-96. 

(c) Investment (in terms of depreciated value of 
assets plus capital work-in-progress) aa on 31.03.1998 in 
the loss making units as well as profit making units of 
SAil is as under : 

Investments as on 31.03.1998 

(Rs. in Crorea) 

Investment in profit making Units 

Bhilal Steel Plant 2695 

Bokaro Steel Plant 4278 

Investment in loss making Units 

Durgapur Steel Plant 5827 

Rourkela Steel Plant 5528 

Alloy Steel Plant 182 

Salem Steel Plant 944 

701 

367 

·509 

·374 

-88 

-120 

Profit/loss (.) 

1996-97 1995-96 

684 819 

357 806 

-236 ·174 

-316 -57 

-67 

-38 4 

Dlv ..... on of loan provided under ~ 

1514. Sf:!RI DADA BABURAO PAR~I'!~,?E : Will the 
Minister of INDUSTRY be' pleaSed to atate: 

(a) whether the Union Govemment are aware that 
cases of diverting funds under the Prime Minister's Rozgar 
Yolana to some other purposes in Jabalpur. Madhya 
Pradesh have come to light; 

(b) if so, whether the Govemment have conducted 
any Inquiry in this regard; 

(c) if so, the details thereof; 

(d) whether the Union Govemment propose to take 
any action for proper utilisation of funds prOVided under 
this Scheme; and 

(e) if so, the details thereof? 
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THE MINISTER OF INDUSTRY (SHRI SIKANDER 
BAKHT) : (a) to (c) Under the Prime Minister's Rozgar 
Yojana, a mojor part of project cost (about 80% to 87.5%) 
comes as loan from the banks. The Govemment of India 
provides subsidy at the rate of 15% of the project costs 
subject to a maximum of Rs. 7.500/- for individual 
beneficiaries. TIft! subsidy is authorised to the Reserve 
Bank of India which is adjusted in the bank accounts of 
Individual beneficiaries. The Central Government's 
assistance in the form of funds for training and 
contingencies etc., are released to the StateslUTs. As 
per the reports received from the Govemment of Madhya 
Pradesh. there is no diversion of funds provided by 
Govemment of India for the purpose of subsidy, training 
and contingeny. etc. 

However. some cases of mis-utilisation of loans 
detected as the result of joint inspection by the banks 
and District Trade and Industries Centres of Government 
01 Madhya Pradesh have been recommended lor 
appropriate action to bank branches. 

(d) and (e) The State Governments have been 
requested to enact law so that recovery of bank due~ 
under the Prime Minister's Rozgar Yojana can be brought 
at par with the arrears 01 land revenue. The State 
Governments have also been advised to prepare action 
plans to improve loan recovery under the scheme. 

r;." (" .. " -- t. c· .. C ~ 
New MInistry for Internal Trade 

1515. S.!:!.RI MOHAN BAWALE : Will the Minister of 
COMMERCE be pleased to state: 

(a) whether the big trade organisations have 
demanded the constitution of a new Ministry for the 
internal trade between Centre and States; and 

(b) il so, the response of Government in this regard? 

THE 0 MINISTER OF COMMERCE (SHRI 
RAMAKRISHNA HEGDE) : (a) and (b) Yes, Sir. 
Merchants' Chamber of Commerce, Calcutta and the 
ASSOCiated Chamber 01 Commerce and Industry of India, 
New Delhi have suggested a Ministry of Internal Trade. 
I! is leI! that various issues relating to Intemal Trade are 
effectively addressed by concerned subject matter 
Ministnes/Departments and there is no proposal for 
creating a f)o1inistry 01 intrrnal Trade. 

,lJ,. ~'.l.l) i. ,." ,J , v-l <0" ( r .J 

C ,I Non-Payment of Salarle. In Textile MIIII! 
\~. --,,--

1516. StlB!~_AII SURYAKA.NTA ~_A.lIL : Will the 
Minister 01 TEXTILES be pleased to state: 

(a) the approximate total number of employees 
working in various textile mills at Surat in Gujarat; 

(b) the latest mill-wise details of both Public and 
Private Sectors; 

(c) whether the workers from Maharashtra, U.P" 
Bihar, Orissa and Madhya Pradesh working in the said 
mills are not getting their wages regularly; 

(d) il so, the reasons therelor; and 

(e) the steps taken by the Govemment in this regard? 

THE MINISTER OF TEXTILES (SHRI KASHIRAM 
RANA) : (a) to (e) The inlonnation is being collected and 
will be laid on the Table 01 the House. ~\ 

\ r"'d.\\ ~:. I .\, ••• (, ' • ,\,,\---0 .• 

SeHing up of New Industries 

1517. SH~DI;EP .. KU_~AR Yf:.DAV Will the 
Minister 01 INDUSTRY be pleased to state: 

(a) whether the Union Govemment propose to set 
up new industries during 1999-2000; 

(b) if so, the details thereof, State-wise and the places 
where these industries are likely to be set up; and 

(c) the total amount proposed to be spent on each 
industry respectively? 

THE MINISTER OF STATE IN THE MINISTRY OF 
INDUSTRY (SHRI SUKHBIR SINGH BADAL) : (a) to (c) 
The Information is being collected and will be laid on the 
Table of the House. 

{Eng/ish} \ ~ li 
Tobacco grower. of Karn.taka ---

1518. St:I~AJ~.Y._KI,J.M~R ~k..sJ'RNAIK Will the 
Minister 01 COMMERCE be pleased to state: 

(a) whether representatives from cigarette industry 
have assured for purchase of tobacco at prices higher 
than the current market rates from the tobacco growers 
of Kamataka; 

(b) if so, whether the exporters and traders have 
also given similar commitments to uplift the unsold stock 
piled up with farmers who have been complaining about 

f crash,' in prices and lack of dema'ld; 


